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SMT BANDANA DHARA AND ORS VS NATIONAL INSURANCE CO LTD AND ANR
BAISHAKHI META@METE AND ORS VS UNION OF INDIA

SMT JHARNARANI BAGDI AND ORS VS THE CHOLAMANDALAM GENERAL INSURANCE CO LTD AND ANR

MANGAL HEMROM AND ORS VS NATIONAL INSURANCE CO LTD AND ORS

KAHM INDUSTRIES PVT LTD VS PUNALUR PAPER MILLS LTD AND ORS

TARUN KUMAR ROY VS JAYASHRI RAY CHOUDHURI AND ORS.

TARUN KUMARV ROY VS JAYASRI RAY CHOUDHURI AND ORS.

DIPAK SHAW VS BINOD KUMAR

ALPINE DISTILLERIES P. LTD. AND ANR. VS ALLIED BLENDERS AND DISTILLERS P. LTD. AND ORS.
MD. SABIRUL ISLAM VS STATE OF WEST BENGAL

ANIK NASKAR VS STATE OF WEST BENGAL

MONIRUL SARDAR @ MONI VS STATE OF WEST BENGAL

JAKIR GAZI VS STATE OF WEST BENGAL

CHIRANJIT SARKAR@CHERU VS STATE OF WEST BENGAL

DEBASISH MONDAL VS STATE OF WEST BENGAL

GOUR MONDAL @ KELE GAUR VS STATE OF WEST BENGAL

MRITYUNJAY BAIRAGI @ MRITYUN VS STATE OF WEST BENGAL

SOUMEN BANERJEE @ VITU AND ANR. VS STATE OF WEST BENGAL

AMIT SARDAR VS STATE OF WEST BENGAL

MUJIBAR HAJI@MUJIBAR RAHAMAN AND ORS VS STATE OF WEST BENGAL

ANANDA SARDAR AND ORS VS STATE OF WEST BENGAL

NIRMAL GHOSH VS STATE OF WEST BENGAL

MD ISMAIL VS STATE OF WEST BENGAL

MAHADEB GHOSH AND ORS VS STATE OF WEST BENGAL

SAHAR JAMAL @ SARJAMAL ALl @ SAHAR JAMAL @ KALU MIYA VS STATE OF WEST BENGAL
MUKESH BALMIKI@MUKASH BALMIKI VS STATE OF WEST BENGAL

FARJAN ALI VS STATE OF WEST BENGAL

LAXMI HALDER AND ORS. VS STATE OF WEST BENGAL

SAYED SK @ SOUD SK @SOUD ALI @ SOUDI SK. @ SOUDI AND ANR. VS STATE OF WEST BENGAL
SHEBAI GHOSH @ APPAI GHOSH @ SHIBAI AND ANR VS STATE OF WEST BENGAL

TAPAN DAS AND ANR. VS STATE OF WEST BENGAL

NOOR ISLAM @ NUR ISLAM VS STATE OF WEST BENGAL

AFRUZA BIBI @ AFRUJA VS NARCOTIC CONTROL BUREAU AND ANR

SUDEB KUNDU @ SUDEV KUNDU VS STATE OF WEST BENGAL

SUJAY HALDER @ SUJOY HALDER @ NARU HALDER AND ORS VS STATE OF WEST BENGAL
SUKUMAR DAS VS STATE OF WEST BENGAL

M/S. RE LIFE NURSING HOME AND ANR VS STATE OF WEST BENGAL AND ORS.

BIRLA TYRES LTD VS RESERVE BANK OF INDIA AND ORS

SMT MAKHAN BALA DAS VS W.B.S.E.D.C.LTD AND ORS

MD. MUSTAK VS THE STATE OF WEST BENGAL AND ORS

SK. IRSAD VS STATE OF WEST BENGAL AND ORS.

TAPAN KUMARV SAHOO VS STATE OF WEST BENGAL AND ORS.

JAYANTA KUMAR MANDAL
JAYANTA KUMAR MANDAL
JAYANTA KUMAR MANDAL
JAYANTA KUMAR MANDAL
SUMANTA GANGULY
SUBHRANGSHU PANDA
Subharangshu Panda
PINGAL BHATTACHARYYA
PRITHA BASU

SONALI DAS

SOFIAQ NESAR

SONALI DAS

SONALI DAS

SUMAN DE

SOFIA NESAR

Angshuman Chakrabarty
ANGSHUMAN CHAKRABORTY
ANGSHUMAN CHAKRABORTY
ARITRA GHOSH

SUNI ROUTH

ARITRA GHOSH

RAHUL GANGULY
SANTANU TALUKDAR
ARITRA BHATTACHARYA
KAUSHIK CHOUDHURY
BISWAJIT MANNA
SANTANU DEB ROY
KAUSHIK CHOUDHURY
MUKUNDA LAL SARKAR
KAUSHIK CHOUDHURY
Angshuman Chakrabarty
KAUSHIK CHOUDHURY
KAUSHIK CHOUDHURY
SUMANTA DAS

SUMANTA DAS

PABITRA TALUKDAR
ANINDYA HALDER
VISHWARUP ACHARYYA
PRANTICK GHOSH

SK. ABUMUSA

SUFI KAMAL

KAMAL MISHRA
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43 WPA/10642/2021 11-06-2021 RAINY GHOSH VS WEST BENGAL POWER DEVELOPMENT CORPORATION AND ORS. AVISHEK PRASAD
44 WPA/10643/2021 11-06-2021 SUSANTA KUMAR PURAKAIT VS STATE OF WEST BENGAL AND ORS. Supratick Syamal
45 WPA/10644/2021 11-06-2021 JABER SK. AND ORS. VS STATE OF WEST BENGAL AND ORS. JOY CHAKRABORTY
46 WPA/10645/2021 11-06-2021 SANJAY KUMAR JHA VS UNION OF INDIA AND ORS. KUSHAL PAUL
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